INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH

Appeal No. Name of the Assessee Remarks
65| CTK [D] KUTURLA SERVICE CO-OPERATIVE SOCIETY
163| CTK | 2025 | 2016-17 [A] RAJKISHOR PRASAD JAISWAL
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A] HULAS PRADHAN
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[A] SANJAY MISHRA |
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O |ITA| 663| CTK | 2025 | 2022-23 |[A]B & A PACKAGING INDIA LIMITED
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10 ITA CTK | 2025| 2017-18 |[[A]PRITILATA PARIDA

684 2025 | 2015-16 |[A] SURYENDU BIKASH PANIGRAH]I -

A] SANJAY MISHRA

12 |ITA| 723| CTK | 2025 | 2014-15 [A] SRI NITAN KUMAR JAISWAL

e
| 13 |ITA 17 2026 [A] DEEPAK KUMAR SAHOO o _
411 CTK | 2026

| 17 [ITA [A] MAHALAXM| BHANDAR

18 |ITA| 87| CTK|[2026| 2017-18 [D]OMC EMPLOYEES GRATUITY FUND TRUST
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20 [ITA| 234| CTK | 2026 | 2018-19 [A] CAST PROFILES PRIVATE LTD
| 21 |ITA| 235( CTK | 2026 2017-18 |[A] RAMA CHANDRA PATRA -
—— -
I

22 [ITA| 236| CTK [ 2026 | 2017-18 [A] BIKASH CHANDRA PANDA
ITA| 238 2026 | 2019-20 ([D]SANJAY SAHA(HUF)

239 CTK | 2026 [ 2017-18 |[A] BIKRAM SAHOO
25 |ITA| 240| CTK | 2026 | 2012-2013 [A] MAHALA COKE PRODUCTS PRIVATE LIMITED
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28 |[ITA| 545| CTK | 2025| 2017-18 [A] BRAJA KISHORE JENA
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29 [ITA| 231 CTK | 2026 | 2020-21 [A] SUMITA BADU
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